
NOTIFICATION BY THE HIGH COURT OF GUJARAT AT AHMEDABAD 
No. C.0305/2023 

In exercise of powers conferred by Section 16 (2) of the Advocates’ Act, 1961 

read with Rule 19(1) of the High Court of Gujarat-Designation of Senior Advocates, 

Rules, 2018, the Hon’ble the Chief Justice and Hon’ble Judges of the High Court of 

Gujarat in the Full Court Meeting held on 11" January, 2024, have designated 

following Advocate as Senior Advocate from the date of this Notification: 

Sr. No. Name of the Designated Senior Advocate 

1. Shri Mayoor Dulerai Pandya 

High Court of Gujarat, | By order of the High Court 
Sola, Ahmedabad-380 O60. 

Moolchand Tyagi 
Date: January , 2024 Registrar General 

To: 

The Manager, Government Central Press, Gandhinagar, for a favor of publication 

in Part- ‘IV-C’ of the next issue of the Gujarat Government Gazette (in duplicate) 

Copy for information, to :- 

1) The Additional Registrar - cum-PPS to Hon’ble Chief Justice, High Court of 

Gujarat, Ahmedabad. 

2) All the Principal Private Secretaries to the Hon’ble Judges of the High 

Court of Gujarat, Anmedabad. 

3) Shri Mayoor Dulerai Pandya, ‘Mayoor Bhavan’, 1062, Aka-Sheth Kuva’s 

Pole, Raipur, Anmedabad. 

4) The Secretary General, Supreme Court of India, New Delhi. (By letter) 

5) The Secretary, Bar Council of India, Lal Bahadur Shastri Marg, New Delhi. 

(By letter) | 

6) The Registrar General, High Court of 

7) The Secretary to the Government of Gujarat, Legal Department, 

Gandhinagar. (By letter) 

8) The Advocate General, Gujarat State, Kayda Bhavan, Ahmedabad. 

(By letter) 

9) The Government Pleader, High Court of Gujarat, Anmedabad. (By letter) 

10) The Public Prosecutor, High Court of Gujarat, Anmedabad (By letter) 



11) 

12) 

13) 

14) 

15) 

16) 

17) 

18) 

19) 

20) 

The Secretary, Bar Council of Gujarat, Ahmedabad (By letter) 

The President, Gujarat High Court Advocates’ Association, Ahmedabad. 

(By letter) : 

P. S. to the Registrar General, High Court of Gujarat. 

P. S. to the Registrar (Judicial), High Court of Gujarat. 

The Principal Judge, City Civil and Sessions Court, Ahmedabad. 

The Principal District Judge, 

The Principal Judge, Family Court, 

The Chief Judge, Small Cause Court, 

The Chief Metropolitan Magistrate, Ahmedabad. 

The President, Industrial Court, Ahmedabad. 
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